
'125. SHm TARIQ ANWAR: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that due 
to the disproportionate growth of 
the FeI and steep escalation in Ita 
operational cost most of the food. 
crains subsidy is drained away and 
that the Fel is now charging a 
higher margin of handling cost than 
officially allowed; and 

(b) if so, details thereof and 
whether Government proposes to 
examine the entire fllllctioning of 
the FeI to bring about allround im-
provement? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (b). No, Sir. The sUbSIdy paid 
to the Food Corporation of India re-
])resents the d~rrert'nc£' between the 
economic cost of food grains and the 
issue. prices fixed by the Government 
In addition, carrying charges of the 
~ationa] buffer are also paid to the 
Fel. Thus the Corporation is re-
imbursed the actual expenditure in-
curred bv it fer handling foodgrains 
'for the p'Illblic distribution as well .'S 
~r h&14ina the national buffer. There 
:1. ra ftxed margin for handling costs; 
1t is determined every year depending 
upon the turnover of the Corporation. 

Procurement and pistribution ex-
penses ure kept under cqnstant review 
for effectin, economi~ wherever 
~ible, . . 
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721. SHRI RAMKBlSHNA SADA-
SHIV MORE: Win the MInister of PET-
ROLEUM AND CHEMICALS be pleas-
ed to state 

(a) whether it is a fact that the 
Maharubtra .t\IrO·lnd_trlel .. 
iopmtmt COl'Ji")nltion Ltd. .. ~t 
,. proposals to Govel'lUll_t of 
JD,dla for ibe Installation of a pes-
ticides formulation plant; 




